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REPORT OF JOINT COMMITTEE IN THE MATTER OF ON O.A No.232 OF 2021 
(SZ) (EARLIER O.A NO. 296 OF 2021 (PB)) SUBMITTED TO THE HON’BLE 
NATIONAL GREEN TRIBUNAL, SOTHERN ZONE, CHENNAI ON M/s. 
MANIKANTA PAPER PRODUCTS, R.SY.NO.130/18P, MAIN ROAD, BODDAM (V), 
RAJAM (M), SRIKAKULAM DISTRICT. 
 
Preamble: 
 

Hon’ble National Green Tribunal (NGT), New Delhi registered O.A No. 296 of 2021 based 
on a complaint received by email from Sri Nakka Paparao, Srikakulam District. The 
complaint is against operation of M/s. Manikanta Paper Products at Boddam (V), Rajam (M), 
Srikakulam District in violation of environmental norms. The Hon’ble NGT, New Delhi in its 
order 10.11.2021, appointed a joint committee of state PCB and District Magistrate, 
Srikakulam to look into the grievance and take remedial action in accordance with law. The 
joint committee may visit the site and interact with the stake holders. A factual and action 
taken report may be furnished within two months before Southern Bench of NGT at Chennai. 
The case is listed for further consideration before the Southern Bench at Chennai on 
15.02.2022. 
 

The Hon’ble NGT, Southern Zone, Chennai in its order dt. 26.11.2021 in O.A. No. 
232 of 2021(SZ) in E.A O.A No 296 of 2021(PB), instructed that the committee is appointed 
by the Principal Bench of National Green Tribunal is directed to submit the report to this 
Tribunal (Southern Zone) on or before 17.01.2022 by e-filling in the form of searchable 
PDF/OCR supportable PDF and not in the form of Image PDF along with necessary 
hardcopies to be produced as per rules.     
 

Observation of research coordinator as per Rule 9, form4 of NGT Act,2010 letter 
petition (Regn No.2326/LP/2021) Dtaed.27.02.2021. 
 

The Research coordinator (NGT) identified violation of environmental norms by Sri. 
Manikanta Paper products industry located in the mid of Boddam village. The residents of 
mokkala street Boddam village rajam Mandal, Srikakulam District, Andhra Pradesh, causing 
health hazards due to release of pollutants, noise and smell. Air pollution during the night 
causing breathing problem/ respiratory problem. 
 

Significance: paper industry is a Red category industry. The industry requires to meet 
prescribed standards for industrial waste water discharge, air, noise and odour pollution. 
Compensation maybe imposed for non- compliance of environmental norms of red category 
industries and hazardous waste management Rule, 2016, EPA, 1986.    
 

Constitution of Joint Committee: 
  
As per the Hon’ble NGT orders, the Member Secretary, A.P. Pollution Control Board 
nominated the Environmental Engineer, Regional Office, Srikakulam to represent APPCB in 
Joint Committee. The District Collector, Srikakulam nominated the Joint Collector (AW) as a 
committee member  on behalf of the District Collector to visit the site and interact with stake 
holders and to submit factual and action taken report to Hon’ble NGT. The Collector & 
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District Magistrate also issued another proceeding to the Revenue Divisional Officer and Sub 
Divisional Magistrate, Palakonda, Srikakulam appointed as inspecting Officer along with the 
joint committee vide Proceedings Rc.No.2273/2018/H3 Dt.22.12.2021. 
 
 

Back ground the complaint:  
 

A.P. Pollution  Control Board received complaint through Spandana (Grievance cell of AP) 
from District Collector, Srikakulam which was filed by Sri Nakka Paparao, Boddam (V), 
Rajam(M), Srikakulam District regarding noise and smell nuisance during operation of M/s. 
Manikanta Paper Products, Boddam (V), Rajam (M), Srikakulam District to the surrounding 
residents (Annexure-I) . The same complaint was forwarded to the local administration i.e., 
Tahsildar, Rajam, MPDO, Rajam, Village Secretary, Boddam (V) to take necessary action 
against the unit under Cr.PC.133 as it is a tiny unit (Annexure-II). The A.P Pollution Control 
Board, Regional Office, Srikakulam also issued notice to the unit (Annexure-III). 
 
Site Visit by the committee:  
 
The Joint committee members consisting of the Joint Collector, Srikakulam, Revenue 
Divisional Officer, Palakonda Division, Srikakulam District and the Environmental Engineer, 
AP Pollution Control Board, Regional Office, Srikakulam visited the site on 29.12.2021 
along with the other District Officials as follows:   
 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
Other District Officers visited along the committee: 
  
 

S.No Joint committee members  
 

1. Sri. R.Sreeramulu Naidu,  
Joint Collector (A&W), Srikakulam District.  

2. Sri. TVSG Kumar,  
Revenue Divisional Officer,  
Palakonda Division, Srikakualm District. 

3. Sri. S. Shankar Naik,  
Environmental Engineer,  
A.P. Pollution Control Board, Regional Office,  
Srikakulam District. 

S.No Name of the officer and Department 
 

1. Sri. J.Uma Maheswara Rao, General Manager(I/c),  
District Industries Center,  
Srikakulam District. 

2. Sri. GVVS Narayana,  
Deputy Chief Inspector of factories,  
Factories Department, Srikakulam District. 



4 | o f 3 3  
 

  
 
 
 
 
 
 
 
 
 
 

During the inspection following representatives of the industry and complainants were 
present: 
 

 Industry representatives: 
  

 
 
 
 
 
 
 
 
 
Complainants attended during visit of committee:  
 

 
 
 
 
 
 
 
 
Details of the industry: 
 

1.  Name and Address of 
the industry 

M/s. Manikanta Paper Products,  
R.St.No.130/18P, Main Road, Boddam (V),  
Rajam (M), Srikakulam District. 

2.  Line of activity  Paper plates (Present activity) 
3.  Category of the industry 

as per revised CPCB 
classification of 
Industrial sectors 
dt.29.02.2016.   

Green category – Sl.No.25 
 
Insulation and other coated papers (excluding paper or 
pipe manufacturing)  
 

3. Sri. P.Venu Gopal Rao,  
Tahsildar, Rajam Mandal,  
Srikakulam District.. 

4. Sri. Sh.Sankara Rao,  
Mandal Parishad Development Officer,  
Rajam Mandal, Srikakulam District. 

5. Sri. Y. Eswarao Rao,  
Village Secretary, Boddam (V),  
Rajam Mandal, Srikakulam District. 

S.No Name of the industry representative 
 

1 Smt. V. Haritha, owner 
2 Sri. V. R. Mahesh, manager  
3 Sri. Y. Siva Shankar, operator 
4 Sri. D. Rama Krishna,  worker 
5 Sri. G. Laxmi, worker 
6 Sri. P. Lakhsmi, worker 

S.No Name of the complainant  
 

1.  N.Papa Rao, Boddam Villager 
2.  B Sekhar, Boddam Villager 
3.  B Shyam , Boddam Villager 
4.  M Ravi, Boddam Villager 
5.  N Kumari, Boddam Villager 



 

4.  Date of commissioning 
of the industry  

5.  Latitude & Longitude
and google image 

6.  Total are of the site 
7.  Built up area 
8.  Capital cost of the unit
9.  Surroundings of the 

industry  

10.  Product & By- Product 
11.  Raw materials used 

12.  Total connected Load
13.  List of machinery in the 

unit 

14.  Process Description  

Date of commissioning The management informed that the unit was 
in the year’1980 for Rice Milling, later
plastic unit and flour mill and chilli grinder machinery 
the year’2003 . As the activity was
proponent further converted the unit 
paper plates (dry process) in the year October

Latitude & Longitude 18°24'22.9"N 83°37'47.2"E 

418.18 sq.mts 
278.7 sq.mts 

Capital cost of the unit Rs.17.50 Lakhs 
Surroundings of the East: Residential houses   

West: Residential houses  
North: Residential houses  
South: Road followed by residential houses.
Proponent’s residential house located in th
the unit.  

Product  Paper plates-20,000 Nos. /day  
Kraft paper- 1 TPD (4 roles) 
Polypropylene film-  25kg/day 
Polyvinyl alcohol- 5 kg/day 
Starch (Pre-gelatinized)- 60 kg/day 

Total connected Load 49.83HP 
List of machinery in the Lamination machines -2Nos. -2x1.5 HP 

Corrugation machine with heaters - 1No.
Heaters - 3x1.5 HP =4.5 HP 
Glue Mixers - 2Nos.-2x2 HP =4HP 
Online pasting  with cutting machine -
Heaters-2x1 HP =2HP  
Plate moulds - 4 Nos. - 4x1.5 HP =6HP

 Kraft paper roles received from pulp and paper units
Laminating Kraft paper with Polypropylene
using Polyvinyl alcohol as adhesive.  
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he unit was established 
, later converted to 

and flour mill and chilli grinder machinery in 
was not viable, the 
unit to manufacture 

October, 2017. 

 

by residential houses. 
Proponent’s residential house located in the first floor of 

HP =3 HP 
1No.-3 HP 

- 1 No-3 HP 

=6HP 
pulp and paper units. 

Polypropylene film by 
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Kraft paper corrugated with two sheets by applying glue 
and electrical heat treatment given the paper to make soft 
and pliable for uniform flutings and set adhesives 
quickly, then gluing the corrugated side by a pasting 
machine and adding the laminated sheet on top.   Cutting 
the sheet into required sizes and punching in paper plate 
moulds as per customer requirements.     

15.  Source of water pollution  Nil. 
No water is used in unit operations.  It is a dry process 
unit.  

16.  Source of Air pollution  There is no major source of air pollution from the unit, 
however, the moisture from Kraft paper(recycled paper) 
while heating the sheets for attachment is liberating 
fumes is causing odour nuisance to the surrounding area.  

 

During the Committee visit the residents/ complainants surrounded by the unit have 
submitted a representation to redress the following grievances is enclosed as annexure-IV: 
 

1. They requested to reduce smell and noise nuisance from the unit, unit is in operation 
from 9:00AM to 6:30PM, which are health hazards to the surrounding residents.   
 

2. They questioned the management for changing the activity from plastic unit to paper 
plates producing unit. 

 

3. They also represented that additional land procured for construction of house 
however, the proponent established paper plates unit and thereby blocked drainage 
and road facilities to their houses.   
 

Industry response on residents grievance: 

1. The management of the unit vide email dt.01.01.2022 submitted that they will arrange 
chimney at machinery area such way that the smell will be exhausted. Also they will 
arrange sound absorption panels to reduce the sound which are generated during 
machinery operations.  
 

2. It was informed that earlier they used to produce plastic cans which were used to pump 
the water from the ground wells. Now, most of the villagers are using borewell and 
hence there is no business for the product. Hence, removed the machinery of plastic unit 
and installed eco friendly paper plate business.   
 

3. The management informed that, the drainage has to be arranged by the gram panchayat, 
they provided 10 ft land for movement of residents towards north side. They also 
informed that they requested Gram panchayat to conduct survey and to verify the facts.  
Enclosed as annexure- V. 
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Joint Committee remarks: 

1. The unit is located in residential area and established under Prime Minister’s 
Employment Generation Program (PMEGP) by women entrepreneur financed by Khadi 
and Village Industries Commission (KVIC) in the year’2017. This is a micro small scale 
unit with the capital investment of Rs.17.50 Lakhs and manufacturing paper plates as per 
the report of General Manager, District Industries Centre, Srikakulam vide report 
dt.01.01.2022 is enclosed as annexure-VI.  
 

2. As per the CPCB revised Classification of industrial sectors, Insulation and other coated 
papers (excluding paper or pipe manufacturing) is categorized as Green category 
industry. As per the Research coordinator (NGT) identification, this unit is not covered 
under Red category industry. There No sources for waste water generation from the 
process, it is a dry process.  
 

3. The unit has obtained license from the Department of Factories vide 
R.Dis.No.A1/615/2017, dt.06.04.2017, report of the Deputy Chief Inspector of Factories, 
Srikakulam is enclosed as a Annexure-VII.   The unit also obtained approval from Gram 
Panchayat  for establishment of paper plates unit in the year’ 2017. 
 

4. The committee observed the fumes generation while heating the corrugated paper for 
attachment of the sheet, which is accumulating with the roofed shed, for which the unit 
provided exhaust fans towards west side is causing impact the residents living in the 
area. 
 

5. The industry is not using hazardous chemicals being used in the premises. The raw 
materials  i.e.,  1) Kraft paper  2) Polypropylene film 3) Polyvinyl alcohol  as adhesive 4) 
Starch  are being used in the process. 3 fire extinguishers were provided in the premises, 
but details of filling   and refilling   date were not marked. 
 

6. Paper plate cutting edges generated is being stored in a shed and disposed to paper 
recyclers.  
 

7. The unit is also generating noise while cutting the sheet and punching the paper plates. 
During the visit, noise levels were monitored at a distance of 5mts away from the unit in 
all directions in the presence of complainant and industry representative, report attached 
as annexure –VIII.  
 
 
 

Remedial measures suggested by the Joint Committee:  

 

1. The management of the unit instructed to provide hood over the corrugation heating 
machine for extraction of fumes and duct shall be provided with scrubbing system and 
proper height of stack for dispersion of fumes.  
 

2. The management was instructed to remove the exhaust fans provided towards west 
side which are causing smell nuisance to the residents.  
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3. The management was instructed to provide acoustic chambers for noise generating 
machine i.e., for sheeting cutting and paper plate punching machine.  
 

4. The management was instructed provide toilet facilities for use of workers working in 
the unit. 
 

5. The management was instructed not to cause noise and smell nuisance to the 
surrounding residents and directed to take all preventive measures. 
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Photographs:  
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Annexure-I 
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Annexure-II 
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Annexure-III 
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Annexure-IV 
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Annexure-V 
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Annexure-VI 
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Annexure-VII 
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Annexure-VIII 
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